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t[GRANT GIVEN TO PrRODUCTIVITY
Counci.

»188. Surt NAWAB SINGH CHAU-
"HAN: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state
whether any grant is given io the
Productivity Council and if so, what
amount was given last year?}

Tue MINISTER orF INDUSTRY
(SHrt MANURBAI SHAH): Yes, Sir. A
sum of Rs. 5 lakhs was given to the
National Productivity Council as
grant during 1958-59.
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A.1LR. NEWS-BULLETIN ON WITHDRAWAL
OF STRIKE BY THE EMPLOYEES OF THE
MapHyYA PRADESH STATE

2189. SHr NIRANJAN  SINGH:
“Will the Minister of INFORMATION AND
BROADCASTING be pleased to state
whether it is a fact that the 8:15 p.m.
news-bulletin of the All-India Radio
of December 17, 1959, relayed the
News that the sirike of Class III and
IV employees of the Madhya Pradesh |

Government had been withdrawn? ]

+[ 1 English translation.
¥f 1 Hindi translation. |

[ RAJYA SABHA ]

T

' A copy of this letter is laid on the
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TERE MINISTER oF INFORMATION
aNp BROADCASTING (Dr. B. V.
Keskar): In the English bulletin on
the 17th December, 1959, it was men-

tioned that the sfrike of Madhya
Pradesh Government employees was
withdrawn in Gwalior, but in the

Hindi bulletin at 8-15 p.m, the men-
tion of Gwalior was unfortunately
left out. However, when this came to
the notice of the Director of News
Services full details were given in
the next Hindi news bulletin on the
18th morning.

Sart NIRANJAN SINGH: Why was
it not broadcast in Hindi when it was
broadcast in English?

Dr. B. V. KESKAR: It is an un-

fortunate mistake of the Hindi
translators. An enquiry was made and
they have been warned that such

mistakes should not occur in future.

PrIME MINISTER'S LETTER T0 CHIEF
MINISTERS OF STATES ABOUT THE
DEVELOPMENT OF CITIES

*190. Surr V. K. DHAGE: Will the
PrRrvME MINISTER be pleased to state:

(a) whether it is a fact that he
has addressed a letter to the Chief
Ministers of States with regard to the
development of cities; and

(b) if so, what are the suggestions
made therein?

Tue DEPUTY MINISTER or EX-
EXTERNAL AFFAIRS (SHRIMATIL
LaxksHMr MENON): (a) and (b) Yes,
The Prime Minister addressed a letter
to the Chief Ministers on October 29,
1959, which dealt with various steps to
be taken for reducing costs in con-
struction. In the course of this letter,
the planned development of cities,
with a view especially (o avoid new
slums being created, was referred to.

Table of the House. (See next page).
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No. 2211-PMH|59
New DeLHI,
October 29, 1959
My dear Chief Minister,

In a pnumber of my letters to you,
1 have pointed out the importance of
reducing costs in construction. In
every major or minor project, a sub-
stantial part of the expenditure incur-
red is in construction. If the total
expenditure in our Five Year Plans
is analysed, I am sure that a big part
of it will be for construction. I have
. myself, rather uncharitably, criticised
the Public Works Departments. The
<riticism was not so much of indivi-
_ duals, but rather of the old fashioned
standards and designs that they fol-
lowed. Any substantial reduction in
the cost of construction would make
a very considerable difference to our
Plan outlay.
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2. Some tme ago, the Planning
‘Commission produced a note on this
subject which pointed out a number
of ways of reducing cost and achiev-
ing economy consistent with efficiency.
Later, the Committee on Plan Pro-
jects appointed a Team for the Eva-
luation of Buildings Projects. The
leader of thiz Team was Shri S. K.
Patil, Minister of Food and Agricul-
ture. The other members were ex-
perts anq engineers. The report of
this Team is & very interesting docu-
ment. The Team found that the tra-
“ditional view of economy, namely, by
reduction in staff strengih, was out-
moded and that most of the codes and
practices still in use were rooted in
the iraditions of the Nineteenth Cen-
tury. Real economy would come from
a modernisation of construction prac-
tices and techniques,

3. Among the major buildings exa-
mined by this Team were:
(1) Grain Godowns,
(2) Multi-Storeyed buildings,
(3) Factory buildings, ‘
(4) Slum Clearance Schemes,
(5) Residential buildings, and
: {6) Smal] Storage structures.

[ 18 FEB. 1960 ]
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Later two additions were made to
this list:

(7) National Water Supply and
Sanitation Schemes, and

(8) Bridges.

to Questions

4. T do not propose to write at any
length about this Team’s report but,
even within the short space of time at
their disposal, the Team achieved sig-
nificant success in reducing building
costs in the projects examined by it
to the extent of Rs. 6'5 crores. Fur-
ther, there was saving of steel to the
extent of 79,000 tons which meant a
saving in foreign exchange.

5 (1) Grain Storage structures.
Previously the roofing of the grain
storage structures, as adopted by the
Central P. W. D, consisted of the
orthodox type of steel trusses with
G. I. sheeting. The work of the Team
showed that sheli type roofing would
prove cheaper and lead to a saving of
56,000 tons of steel and Rs. 1-8 crores
in cost. This was accepted by the
Central Ministries of Food and Agri-
culture and Works, Housing and Sup-
ply.

6. (2) Multi-Storeyed  buildings.
Here it was found that there was

great difference between various
types of such structures. Apart from
somewhat unnecessary expenditure

in framework, external cladding and
finishing, space utilisation was often
unsatisfactory and the range per
square foot of useful carpet area vari-
ed from Rs. 22 to Rs. 63. The Team'’s
recommendations for multi-storeyed
buildings are expected to lead to ten
to fifteen per cent saving in the total
cost of the building.

7. (3) Factory buildings. In regard
to the industrial estates which are be-
ing planned ang are growing up all
over the country, there was much
room for economy and for the saving
of structural steel. In the Nangal
Fertiliser Factory, some suggested
changes will result in a saving of Rs.
11 lakhs as well as lesser quantity of
steel being used. In the Heavy Elec-
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trical Project at Bhopal, the Team
found that the proposed use of steel
was excessive. According to the
design prepared by the Team, 8,000
tons of steel would be saved and eco-
nomy in cost would be of the order of
Rs. 80 to 90 lakhs out of a total cost
of Rs. 4 crores.

Among other factory projects that
are being examineq by the Team are
the Rourkela Fertiliser Project, the
Foundry Forge Project at Ranchi and
the Optical Glass Factory at Durga-

pur. It will be seen that the Team
has already achieved considerable
success. This is due to the introduc-

tion of new techniques of analysis of
an advanced nature which substitute
previous practices, now outmoded, in
factory construction.

§ (4) Slum Clearance Schemes are
of high importance and a great deal
depends upon the cost. The Team
found that progress had been unsatis-
factory because of (a) absence of
proper organiszation; (b) absence of a
clear enunciation of policy on the
schemes; and (c¢) lack of advanced
planning. Cheap roofing is an impor-
tant element in the cost. The doubly
curved shell roof, developed by the
C.S.LR, has been adopted by many
engineers. Thig was used with suc-
cess in a major scheme of housing for
the army at Ambala.

9. (5) Residential buildings. The
outlay of such buildings is very con-
siderable. In the Second Five Year
Plan, about Rs. 200 crores are to be
spent on residential houses. The Team
have said that it should not be diffi-
cult to effect an economy of about ten
percent.

10. The Team has so far studied the
working of the Central P.WD, the
Engineering Department of the Rail-
ways and the Public Works Depart-
ments of West Bengal and Bombay.
Their study will be extended to other
States, notably Madras, Mysore and
the Punjab. The members of the
Team felt that project authorities

[ RAJYA SABHA ]
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were not realising the importance of
the proportion of expenditure on
buildings in the total cost of projects.
Thus, enough aitention was not paid
to the design and economy in build-
ings. Foreign designs were adopted
without consideration for Indian con-
ditions. Dependence on foreign con-
sultants has not proved satisfactory as
they are not fully acquainted with
Tndian conditions.

11. The Team have suggested that
there should be a continuous examina-
tion of the construction of civil works
by an extra-departmental agency. In
a departmental system, the experts
tend to become an integra] part of the
decision and thus cannot, by the very
nature of the task, take an objective
view.

12. I have given above a very brief
account of the work of the Team for
the Evaluation of Buildings Projects
and the success achieved by them al-
ready. They are continuing their
work and I have no doubt this will
further result in considerable econo-
my. You will, I hope, draw the at-
tention of your Public Works Depart-
ment to these new and encouraging
pracedures that are being adopted.
They can get in touch with the Plan-
ning Commission or our Minisiry of
Works, Housing and Supply to get
further information.

13. There is another matter to whick
I should like to draw your particular
attention. This is the planning of
cities. Our urban population is grow-
ing fast and our cities are expanding,
usually without any order or method.
This is already producing grave prob-

lems in these cities in addition to
those that already existed, such as,
slums.

In fact, new slums are being
constantly created. It is of great im-
portance to prevent this at its very
inception and to have a well thought
out plan of the city as it should be
in the next ten or fifteen years, If
this plan is there, every step taken
should be to implement that plan.
Delay is harmful.
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14, In every great city, there is a

tendency for speculation in land. The-

right course is for the State or the
Corporation to buy up a good deal of
land and thus control the speculation

. as the city grows. This wil] also help
in planning later. This, of course, is
not enough. There should be an ap-
proach to this problem by expert town
planners and this planning will have
to be a continuous process. That is
to say, a plan, when made, should not
‘be considered as the end of planning.
The implementation of it is also part
of that planning and new problems
constantly arise. In a great and
growing city, there has {o be this con-
tinuous planning. The cost of such
planning is recovered many times over
by the savings made.

15. In Delhi, we have approached
this question of planning in a big way
and a Delhi Planning Authority has
‘been functioning for several years,
aided by some high-powered experts
from the United States which the Forg
Foundation has provided. They are
‘now approaching the end of this ini~
tial planning period and their report
is, T believe, in the press. They have
Jooked far ahead and it will no doubt
take many long years before we can
give effect to all their recommenda-
-tions, We intend keeping this plan-
ning body functioning to help in im-
plementing the plan. This highly
trained team can be utilised later by
other cities, in addition to their own
-town planning staffs.

Your sincerely,
(Sd.) Jawaharlal Nehru.

*To

Chief Ministers of all States and
The Prime Minister of Jammu
and Kashmir State.

Sur1 V. K. DHAGE: Sir, in the let-
-ter the Prime Minister has said that
it would be too early for the Govern-
ment to pay up loans in advance for
development of cities. May I know,

[ 18 FEB. 1960 ]
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Sir, whether the States have expres-
sed any difficulty in this regard?

Surt JAWAHARLAL NEHRU: I do
not remember having received any
criticism on this subject from the
Chief Ministers.

Surt V. K. DHAGE: He has also
stateq in the lefter that in the &eve-
lopment with regard to the planning
of Delhi, a special committee has been
appointed with the help of the Ford
Foundation and that the views and
advice of this committee would be
available to the other cities for the
purpose of planning. May I know,
Sir, whether there has been any such
request from any States with regard
to the advice of this expert commit-
tee?

Surt JAWAHARLAL NEHRU: I do
not know, Sir. As far as I know, no
special request has come, but possibly
some enquiries may have come, but 1
cannot say definitely. Anyhow, this
present Committee in Delhi has been
50 heavily occupied with Delhi The
idea was that after it had more or less
completed its work here, it would be
available elsewhere. But, of course,
its work here will not be complete by
the presentation of the plan. It will
continue,

)

Surr V. K. DHAGE: Would the
Government consider, in order to
afford the facility to the State Gov-
ernments, paying them loans in the
matter of providing finance to them

in some way or the other?

Sert JAWAHARLAIL, NEHRU: That
is an entirely different question. The
Government have agreed to give some
help in regard to the removal of slums
in three or four major cities—Bom-
bay, Calcutta, Madras, Kanpur, Ahme-
dabad—I forget them—four or five
cities like that. That is a different
matter. But to tie this up with the
advice to them about planning, be-
cause we help them in one way, the
consequence being that we should
‘provide them loans, is going too far.
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Sart K. C. REDDY: I would like to
add that recently a scheme has been
sanctioned for this particular purpose,
and certain amounts have been made
available to the various State Govern-
ments for the purpose of acquisition
and development of land.

Surt BHUPESH GUPTA: The hon.
Minister has said that certain amounts
have been made available to the
States with a view to assisting them.
May I know whether, while giving
assistance to the States, the Govern-
ment have founq out through their
own enguiry that in such States like
West Bengal, the State Government
are buying lands through their favou-
rities by paying excessive amounts
and that it involves a greater charge
on the Central exchequer or on the
State’s funds on account of these high
prices that are being paid?
protest

Mgr. CHAIRMAN: You

against the insinuation.

Suri1 BHUPESH GUPTA: No insi-
nuation. We have stated it in the
memorandum,

Surt JAWAHARLAL NEHRU: 1
know nothing about this matter, Sir.

Sert BHUPESH GUPTA: You do
not know. That is why I am draw-
ing your attention to this. I know
that you would not be in a position
to know it. But Dr. B. C. Roy is do-
ing it.

Serr JAWAHARLAL NEHRU: The
hon. questioner is supposed to elicit
information, not to give it.

Sarr JASWANT SINGH: I would
like to know whether this letter of the
Prime Minister to the various Chief
Ministers is merely in the nature of
suggestions or they are supposed to
act on these suggestions.

Sart JAWAHARLAL NEHRU: 1
write to the Chief Ministers periodi-
cally and put forward ideas and sug-
gestions to them. It is for them to

{ RAJYA SABHA ]
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accept or not to accept them. I can-
not force down these things. Our
relations are more of co-operation
than of issuing directions or orders to
them.

SRt JASWANT SINGH: If in
important cases which are essential,
for financial reasons or for some other
difficulty, they do not act upon the
suggestions, what wil] be the position
in such cases?

SHrr JAWAHARLAL NEHRU: It is
a hypothetical question. If it is a
matter of a breach of the Constitution
or of some major rule, naturally it
will be considered in a different way.
But suppose it ig a matter which can-
not easily be carried out. For ns-
tance, I say that a construction should
be cheaper. Now, everybody agrees
with that principlee But how it is
implemented, how it is applied, is a
different matter.

Sart BHUPESH GUPTA: Some-
times, the Prime Minister passes on
good ideas to the Chief Ministers, as
we gather from the newspaper re-
ports. May T know whether he has
any machinery for checking up as to
how these ideas are accepted and if
they are accepted, how they are being
implemented in the States by the
Chief Ministers?

(No reply.)

Mgr. CHAIRMAN: We give advice to
the hon. Member. He never accepts it.

Surr BHUPESH GUPTA: All good
advice. Dr. B. C. Roy does not ac-
cept it. That is why I sgy this. Or
I will provide that machinery.

Drwan CHAMAN LALL: May I gsk
the Prime Minister whether, in view
of the importance of this letter which
deals with saving crores of rupees in
the matter of construction, it would
not be proper to give this letter wide
circulation and circulate it to Mem-
bers of Parliament?
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Surr JAWAHARLAL NEHRU: So
far as this particular letter is concern-
ed I have placed it on the Table of
fhe House. As for publicity and cir-
culation, I think that it will come out
in the newspapers. 1 am prepared to
circulate it to anybody else for sug-
gestions.

*191. [The questioner (Moulana M.
Faruqi) was absent. For answer,
vide cols. 1114-15 infra.]

*192 to *194. [Postponed to the 24th
February, 1960.]

McNaLLy TRADE MISSION FROM THE .

UNITED STATES OF AMERICA

*195. Surt BHUPESH GUPTA: Will
the Minister of COMMERCE AND INDUS-
TRY be pleased to state:

(a) whether it is a fact that a
United States Trade Mission under the
leadership of Mr. James W. McNally
arrived in India in the first week of
January this year;

(b) if so, whether the Mission has
made any proposal regarding invest-
ment of United States Capital in
India; and

(c) if so, what are the details of the
proposal? -

Tae DEPUTY MINISTER or COM-~
MERCE anp INDUSTRY (SHRI SATISH
Cuanpra): (a) Yes, Sir.

(b) and (c¢). No such proposals have
been put fo the Government.

Surt BHUPESH GUPTA: It appears
again from the newspaper report—the
Statesman of January 7—that this
gentleman made some concrefe pro-
posals and that he made a statement
10 the effect that proposals had been
made and he also said that there was
very great scope for private invest-
ment and so on, on the basis of the
concrete proposals that had heen
sponsored or mooted.

[ 18 FEB. 1960 ]
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Surr SATISH CHANDRA: I said
that no such proposals have been put
to the Government. It is an exhibi-
tion of machinery required by small-
scale industries, and it is between the
parties, the sellers and the buyers, to

negotiate among themselves. If they
require development licence subse-
quently under the Industries (Deve-
lopment and Regulation) Act, only
then will the Government come to
know abouf it.

Surt BHUPESH GUPTA: May I

know whether, when such delegations
or exhibitions come here for selling
their goods, if is the policy of the
Government to leave them entirely in
the hands of the private 4raders or
whether the Government take steps
at the initial stages in order to see
that proper types of negotiations are
conducted ang transactionsg are made
in the interests of the general econo-
my of the country according to the
Plan?

Surr SATISH CHANDRA: This is
an exhibition meant for selling small
machines if the people require them
here. We also hold exhibitions in
America and in various other coun-
tries. This is a reciprocal arrange-
ment. They have exhibited some
machinery here. If negotiations take
place and the private parties come to
some agreement, Government will be
informed about it.

Surt BHUPESH GUPTA: Has the
attention of the Government been
drawn to the fact that the entire pur-
pose of this mission under cover—or
whatever it is behind this sign-board
—of the exhibition and so on was tc
create, as they said in the statement,
more intensive capital investment in
India in the private sector, sometimes
over the head of the Government
through bilateral deals with their
counter-parts here? T have got such
papers with me.

SHr1 LAL BAHADUR: What Shri
Bhupesh Gupta has said is quite
wrong, because the purpose was en-



